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. policy and produce the commodities 

. which are badly needed by our country. 

sHR'I SAT ISH AGARWAL: This 
question and Question No. 202 may be 
clubbed together. (Interruptions) 

MR. SPEAKER: If there is no objec-
tion to anybody. we will do it. We can 
do. All right. (Interruptions) 

THE MINISTER OF EDUCATION 
AND SOCIAL WELFAIR SHRI S. B. 
CHAVAN: These are two different 
questions. This is a different question. 
This is restricted to inviting Israel to 
participate in the Asian Games. The 
other question is about the expenditure. 
(I n terTuptiOlls) 

SHRI SATISH AGARWAL: This is 
about particiation and that is about 
expenditure. (LnteTruptions) 

MR. SPEAKER: All right. We will 
take up one by one. 
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THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRl S. 
B. CHAVAN): (a) Invitation to the 
National Olympic Committees of Asia 
affiliated to the Asian Games Federa-
tion for participation in the Ninth Asian 
Games to be held in New Delhi in 1982 
will be issued by the Special Organis-
ing Committee constituted by the 
Indian Olympic Association in septem-
ber. 1980. These invitations have yet 
to be issued. 

(b) Does not arise. 
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SHRI S. B. CHA VAN: So far as this 
partieular question is concerned. it is 
restricted to inviting Israel. I do not 
t.hink that that will arise out of this. 
(Interruptions) 

SHRI SATISH AGARWAL: That will 
arise out of Question No. 202. By that 
time the time will be over. 
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SHRI S. B. CHAVAN: That was the 
decision of the Government. It was 
taken in consultation with the Indian 
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olympic Association and Government 
is merely trying to honour the commit-
ment which· was made by our Govern-
ment. (Interruptions) 

SHRI SONTOSH MOHAN DEV: The 
question is about inviting Israel. I 
want to know from the Minister whe-
ther he is going to include the names 
of Lok Dal members to have a cock 
fight before the matches start, (Inter-
ruptio'TIJS) He should consider including 
the Lok Dal Members to have a cock 
fight before the match starts. 
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SHR! S. B. CHA V AN: This will be 
decided by the Olympic Association 
and special committee of the Organisa-
tion. It is perfectly within their rights 
and the Government cannot intervene. 

SHR! SATISH AGARWAL: ! would 
like to know from the han. Minister, 
whether in view of the fact that the 
stadium is not ready, the games are 
being postponed to 1982-83. 

SHRl S. B. CHAVAN: Not to my in-
formation. 
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SHRI GEORGE FERNANDES: There 
has been a commitment made to some 
International Games Organising Agen-
cy about holding the games in India 
and that is the only 'Auchitya' of hold-
ing the games here. I would like to ask 
the Han. Minister whether the Govern-
tnent considers spending Rs. 700 crares 
to fulfil some commitment made to 
Some foreign games organising body to 
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be more important than the commit. 
ment made to the Indian people in 
the Constitution that their bare mini-
mum needs will be met. 

SHRI S. B. CHA VAN: I replied to 
the question. The Hon. Member is 
going on insisting on this question in 
spite of the fact that Government has 
been repeatedly assuring that Rs. 700 

crores is not going tobe spent. We have 
repeatedly made the position clear in 
the context of replies to other questons. 
Government will definitely stand by 
the commitment made. 

SHRI GEORGE FERNANDa!:S: The 
Minister has made a charge that I keep 
on making the statement in spite of re-
fubtion on their part. Is the Govern-
ment prepared for a public dialogue on 
this question? 

MR. SPEAKER: No. 
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MR. SPEAKER': Come to me in my 
chamber. 
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This question does not relate to this. 
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